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D v to Stop Explofafion ot Fars Medic ral Herbs in Himalayas
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MF. DEFUTY CHARMAR: The House is adjournad for lunc b 6l 2,00 p.m.

Tha Housa than adjournad for lunc h at fifty-iwe minutes past twalva of tha clock.

Tha Housa ra-assamblad aftar lunc h at two minutas past two oftha clock,
MR, DEFUTY CHARMAR in tha C hair,

GFDWEFMWM BNT BILL
The Fght ot Ghildren 0 Fres and Compu sony Education Bil, 2008

MF. DEFUTY CHARMARN: Wa shall now take up the Right of Childran to Freae and Compulsory
Education Bill, 2008, Mr, Kapil Sibal to mowa tha motion for comsidaration,

THE MINIETER ©OF HUMAKN RESCURCE DEVELOFMEMNT [:EHFH KAFIL EIEﬁL:IZ Sir, | bag to

mova:

That the Bill to provide for frae and compulsory aducation to all childran of the age of six to
fourtsan yaars , ba taka ninto considaration,

The quesion was propased,
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